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Central Administrative Tribunai

Principal Bench: New Delhi

OA No.2822/2OOz

tlris the day of 6th November, 2OOz

Hon'Lrle Dr. A. Vedavall i, Member(J)

Manj eet ,

S/ o Shr i Sheesli Rarfl,
R/o H. No.185, Ist Floor,
Golf Links
I.lew Delhi-110003.

2. Cliander Pal ,

Sio Strr-i Kamal Singh,
C/o Shri Manjeet Singh,
R/o H. i'io. 185, Ist Floor.,
Golf Links
New Delhi-110003.

(By Advocate: Shri V. Sreedhar Recldy)
. .Appl icarts

Versus
Union of India tlirough
Ministry of Finance,
The Director General (A),
Custonrs & Central Excise,
R. No, L07 & L72, C. R. Bui lding,
I . P. Estate , I'lew De lh i ...Reepondent.

OBDEB(OBAL )

By Eon'trle Dr. A. Vedaval I i , llember ( J )

Leariied counsel f or ilre appl icants seeks

perrriission to witlidraw ilre oA. perrnission granted.

The OA is accordirrgly dismissecl as withclrawn.
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( Dr . A. Vedaval I )

Merriber ( J )
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